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and Peru Thes2z negotiation, which were
open to all developing countries, membets
and non-members of GATT were earried
on a product-by-product basis, and coveid
exchange of concessions on customs tariffs
on preferential basis In respect of the
agreemerts signed with e¢ight countries,
India had offeted tariff coniesstons on 28
tariff headings and received tariff concessions
on 33 tariff heading In the period 1969-70
and 1970-71, India’s impwts from and
exports to the eight countries of the products
on which she hid oftered and 1eccived
tariff concessions averaged Rs 28 7 lakhs
and Ry 451 lakhs respectively The reduc
tions tn customs tariff se ured by India
during thcse negotiations would  assist
India’s export promotion efforts during the
ensuing years to the countnes concerned

Termination of Parcel Handling
Contract at Mirzapur

965 SHRI CHANDRIKA PRASAD
Will the Minister of RAIL WAYS be pleased
to state

(@) whether Paicel Handling Contract
at Mirzapur has recenlly been termuinated
under clause 28 of the agicement and 1if so,
the reasons therefor and

(b) whether parcel handling contracts *
over certain other stations of Allahabad
Division are also proposed 10 be teiminated
and 1f so, an outline of the action proposed
in this regard ?

THE MINISTFR OF RAILWAYS (SHRI
K HANUMANTHAIYA) (a) Yev The
parcel handling contract at Mirzapur has
been terminated on account of extremely
un atisfactory workmng of the Handling
contractor

(b) No

Import of Generating Units
968 SHRI{ VARKEY GEORGE Will
the Minster of IRRIGATION AND
POWER be pleased to state

{a) whother 1t has been decided to im-
port generating units from abroad, and

(b) if s0, the reasons theréfor ?

MARCH 21, 1972

Written dnsvers 113

THE DEPUTY MINISTER IN THER
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KUREEL) (4)and
(b) A progrimne for Power D.velopm:nt
for the period 1972-7/ drawa by ths
Mimis ry envisages the installation of
additional guneratiny cfracty of 177
million kw In the context ot meeting these
requirements, a close study 1S being
made as to whether  the  indigenous
manufactirers in tie country can arrange
to make the plant and equipment
required avuabe and to what cxtent
i1t may b. necossary to resort to 1mport  the
decision to import gonerat ng sers, 1f nece-
ssary would be based <n the m nits of cach
case

Construction of Dam o! Suba nar:khi River

969  SRI SHYAM SUNDERR
MOHAPATRA Wil the Misster of IRRI-
GAT ON AND POWER te pleased to s ate

(a) whether there 18 any proposal be-
fore Gosvcin wnt to construct 4 dam on
subarnarchha river, a d

1b) if so the stage at which it stands
at pr.sent ?

THE DEPUTY MINISTER IN THE
MINISTRY  OF IRRIGATION AND
POWLIR (SHRI B N KURF}FL) ta) and
(b) Investigations f r a dam on the mamn
Subarnarekha near Chandil and a dam on
its tributary khatkair ncar Chatbasa have
becn taken up by the State Government of
Bihar for integrated and coo dinated deve-
lopment of irrigation,navigat on,floodcontiol
and (ndustrial and dome tic use ol water in
the basin Resorvoir suiv vs have been com-
pleted and detai'ed hydrilogcil metro-
logical constiuction matciial and eommand
sutvevs are tn progress

The Onissu Government have prepared
a scheme for consruction of & dam on the
Kharkair at Su etpat m their territory, for
wrigation purposes and are carrying out
invest gations for a dam at Bhalujort or
Bankbal, a tributary of Kharkai

The West Bengal State Government have
also taken up investigations for a dam on
the Dotong, a tributary of Subamarekha 100
thetr terratory.





